FORM G
INVITATION FOR EXPRESSION OF INTEREST
SHREE INDUSTRIES LIMITED OPERATING IN PAPER
(FACTORY SITUATED AT AHMEDABAD)

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of the corporate debtor along SHREE INDUSTRIES LIMITED
withPAN/ CIN/ LLP No. CIN: U74210DL1985PLC019851
2. Address of the registered office As per the details available on the MCA

Master Data - 15-A Kewa Park Extension,
New Delhi, NA, Delhi

3. URL of website N/A
Details of place where majority of Land Bearing Survey no. 725, 726, 729,
fixedassets are located 730/1, 731, 732 (part), 782, and 787/2 of
village Rajoda, Bavla, Tehsil Dholka,
District Ahmedabad
5. Installed capacity of main Land area measuring 24 acres and 11 and
products/services a half guntas (98,137 sq mtrs) with

superstructure construction thereon built-
up area of around 6,000 sq mtrs including

Plant & Machinery
The CD is engaged in the manufacturing
of paper.
6. Quantity and value of main Nil
products/services sold in last
financial year
7. Number of employees/ workmen Nil
8. Further details including last available | Detail can be sought by emailing to:

financial statements (with schedules) | cirp.shreeindustries@gmail.com
of two years, lists of creditors,
relevant dates for subsequent events of
the processare available at:

9. Eligibility for resolution applicants Detail can be sought by emailing to:
undersection 25(2)(h) of the Code is cirp.shreeindustries@gmail.com
available at:

10. Last date for receipt of expression 20-02-2024
of interest

11. | Date of issue of provisional list 25-02-2024
of prospective resolution
applicants

12. |Last date for submission of objections | 01-03-2024
to provisional list




13.

Date of issue of final list of
prospective resolution applicants

07-03-2024

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

12-03-2024

15.

Last date for submission of resolution
plans

11-04-2024

16.

Process email id to submit EOI

cirp.shreeindustries@gmail.com

Goulin &7

(Gautam Singhal)

IBBI Reg. No. IBBI/IPA-001/1P-P01437/2018-2019/12240
Resolution Professional of M/s Shree Industries Limited
Address: C-35, Ground Floor, Vivek Vihar,

Date: February 2", 2024
Place: New Delhi

Phase-1, New Delhi - 110095
Email: gautam@klfindia.com,

cirp.shreeindustries@gmail.com
Mobile No: +91- 9811898418




FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHREE INDUSTRIES LIMITED OPERATING IN PAPER
(FACTORY SITUATED AT AHMEDABAD)

(Under Regulation 364 (1) of the Insclvency and Bankruptcy Board of India
(Insalvency Resolulion Process for Corporate Persons) Regulalions, 2016

B . RELEVANT PARTICULARS
1. Name of the Corporate Debtor  SHREE INDUSTRIES LIMITED
along with PANICINILLP No. | CIN: UT42100L1985PLC0 19851

2. Address of the registered office | As per The details avalabls on the MCA Master Dala -
1540 Kawa Park Extension, New Delhi, KA, Dalhi

3. URL of website I"J A, - _
¢, Details of place where majority | Land Bearing Survay no. 725, 726, 729, T30,
of fixed assets are located 731, 732 (Part), 782, and TET/Z of villaga Rajoda,
Bavla, Tehsil Dholka, District Ahmedabad
5. Instafled capacity of main | Land area measuring 24 acres and 11 and a
products’ services half guntas {38,137 sq mirs) with supersiructure

{construction thereon buil-up area of anound
6.000 sq mirs including Plant & Machnery.
| The CD is engaged in the manufactunng of paper
&, Quaniity & value of main products!| Nil
sanices sokd in last financial year
7. Number of amployees/ workmen | Nil
B. Further dedails including last available | Detail can be sought by emailing to;
Friancid stalemenls (with schedules] | clrp.shreeindustriesi@igmail.com
af two years, lists of craditors, relevant
dabes for subsequent evants of the
process ane available ab;
8. Eligibility for resolution apphcants | Detail can be sought by emailing to:
under section 25(2)(h) of the cirp.shreeindustries@gmail.com
Code s available at
*0. Last date for receipt of expression | 20.02-2024
of inferest
f1. Date of issue of provisional kst of | 25-02-2024
prospeciive resciudion applicants
12 Last date for submissionof | 01-03-2024
| objections to provisional list . .
13| Date of issue of final list of 07-03-2024
| prospeciive resolution applicants |
. Date of issue of information 12-03-2024
memorandum, evaluation matrix
and request for resolution plan to
prospective resclution applicants
15 Last date for submission of 11-04-2024
| resolution plans _
% Process email id to submit EOI cirp.sh reaindustries@gmail.com
' Gautam Singhal
Resolution Professional of Shree Indusiries Limited
Reg. No.: IBEITPA-DD1/IP-P01437/2018-2019/12240
Address: C-35, Ground Floor, Vivek Vihar, Phase-1, New Dedhi - 110035
Date: (2022044  Email: gautam@klndia.com, cdrp.shresindustriesggmail.com
Place: Mew Dethy Mobile Mo; +591- 2811588418
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
(FACTORY SITUATED AT AHMEDABAD)

(Under Regulation 364 (1) of tha Insalvency and Bankruptcy Baard of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1. Name of the Corporate Debter | SHREE INDUSTRIES LIMITED
along with PANICIN/LLP No. | CIN: UT4210DL1985PLC019851

2. Address of the registered office | As per Ihe details avaiiable on the MCA Master Data -
15-4 Kwa Park Extension, Mew Defi, KA Dethi

* URLofwebste  |NA. .
4. | Details of place where majonty | Land Bearing Survey no. 725, T26, 724, 73001,
of fixed assets are located 731, 732 (Part), 782, and 78712 of village Rajoda,
B | Bavla, Tehsd Dholka, District Ahmedabad
5. Installed capacity of main Land area measwnng 24 acres and 11 and &
products! serices half qunias (98,137 sq mirs) with superstructure

construction thereon built-up area of around
6,000 sq mirs ncluding Plant & Machinery.
| The LD is engaged in the rmanufacturing of paper.
6. | Cuantity & value of main products/| Nil
services sold in last financial year
7. Number of Ernplnyees.' ‘workmen | Nil

8. | Further details including kast available ' Detail can be sought by emailing to;
financigl slatements (with scheduies) | cirp.shreeindustriesi@gmail.com
of bwo yaars, lists of crecifors, relevant
dates for subsegquent events of the
process are available at:
9. Eligibility for resolution applicants | Detail can be scught by emailing to:
under section 25(2)(h) of the cirp.shreeindustries@gmail.com
|Code is availableat |
10, Last date for receipt of expression | 20-02-2024
| of inferest _
t1.| Data of issue of provisional hist of | 25-02-2024
| prospective resolution applicants |
12| Last date for submission of 01-03-2024
objections to provisional list
13 Date of issue of final list of 07-03-2024
praspective resolution apphcants
4. Diate of issue of information 12-03-2024
memorandurn, evaluation matrix
and request for resolution plan to
prospective resolufion applicants
15 Last date for submission of 11-04-2024
resolution plans
& Process email id to submit EOI cirp.ahraulndustrins@gmall.cum
Gautam Singhal
Resolution Professional of Shree Industries Limited
Reg. No.: [BEIIPA-001AP-PO1437/2018-2019/12240
Address: C-35, Ground Floor, Vivek Vihar, Phase-1, Mew Delhi - 110095
Date: 02022024  Email: gautam@kiindia.com, cirp.shresindustries@gmail.com
Place: Mew Delhs Mobile No: +91- 3811888418
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